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Greater Mohali Area Development Authority, 

S.A.S. Nagar, PUDA Bhawan, Sector 62, S.A.S. 

Nagar 

Sd/- 17.8.23 

OFFICE ORDER 

By exercising the authorized powers 1997 

amendments issued by the GMADA as per Section-2 

(Work) Sr.No.1(B) vide letter No.GMADA-

Administration-4-2008-__36-59 dated 03.03.2008, 

an administrative approval of Rs.1157.50 lakhs 

(Rupees One Thousand One Hundred Fifty Seven 

Lacs and Fifty Thousand Only) has been granted 

for widening of existing 100’ wide road from 

Jagatpura road (48/65 junction) to 49/50/63/64 

at S.A.S. Nagar, on the following terms and 

conditions:- 

 Description of work Amount of A/A 

(in Lacs) 

1. Civil 600.49 

2. Public Health 403.08 

3. Electrical 82.46 
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4. Horticulture 71.47 

 Total Amount 1157.50 

 

  Compliance of financial/technical 

instructions/rules should be get confirmed at 

the time of getting done this work. 

 
  The concerned offices should make it 

confirm that arrangement of the expenses of this 

work should be made from the budget of financial 

year 2023-24. 

 
  It should be confirmed that this work 

should be get done only in accordance with the 

instructions issued by the Technical Advisor to 

the Honorary Chief Minister, Punjab from time to 

time.    

  If the actual expenditure should 

increase than the administrative approval while 

getting done this work, then it would be 

appropriate to seek amended administrative 

approval pertaining to the same and if it would 
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decrease, then the remaining administrative 

approval shall be treated as being surrendered.  

 
  It should be confirmed to get done this 

work as per the prescribed specifications of 

I.S. and PWD (B & R).  

   
This work should be allotted vide tender 

process.  

    Rajeev Kumar Gupta, I.A.S., 

 Chief Administrator, 

Dated: _0.06.2023         GMADA, S.A.S. Nagar 

 
Endst. No.GMADA-Enggn.(H:O)2023/1090-1097 

Dated: 05.07.2023 

 
Copy of the above is being sent to the following 

for information and further action: 

 
1. Superintending Engineer (C-1), Electricity 

and Horticulture), GMADA, S.A.S. Nagar. 

2. Chief Accounts Officer, GMADA, S.A.S. Nagar. 

3. It is hereby written to the Divisional 

Engineer (C-3, WS-1, Electricity and 
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Horticulture), GMADA, S.A.S. Nagar that 

technical approval of this work may please 

be sought from the competent authority. 

 
Sd/- Divisional Engineer (H.O.) 

GMADA, S.A.S. Nagar. 

CC 

1. Chief Administrator, GMADA, S.A.S. Nagar, 

for the sake of information. 

2. Chief Engineer, GMADA, S.A.S. Nagar, for the 

sake of information. 

 
 
 

Certified to be True Translated Copy 
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Greater Mohali Area Development Authority, 

S.A.S. Nagar, PUDA Bhawan, Sector 62, S.A.S. 

Nagar 

Sd/- 17.8.23 

OFFICE ORDER 

By exercising the authorized powers 

issued by the GMADA as per Section-2 (Work) 

Sr.No.1(B) vide letter No.GMADA-Administration-

4-2008-__36-59 dated 03.03.2008, an 

administrative approval of Rs.1225.66 lakhs 

(Rupees One Thousand Two Hundred Twenty five and 

Sixty Six Thousand Only) has been granted for 

widening of existing 100’ wide road from 

Junction 52/53-60/61 to village Mohali, SAS 

Nagar, on the following terms and conditions:- 

 Description of work Amount of A/A 

(in Lacs) 

1. Civil 690.25 

2. Public Health 319.68 

3. Electrical 141.61 

4. Horticulture 74.12 
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 Total Amount 1225.66 

 

  Compliance of financial/technical 

instructions/rules should be get confirmed at 

the time of getting done this work. 

  The concerned offices should make it 

confirm that arrangement of the expenses of this 

work should be made from the budget of financial 

year 2023-24. 

 
  It should be confirmed that this work 

should be get done only in accordance with the 

instructions issued by the Technical Advisor to 

the Honorary Chief Minister, Punjab from time to 

time. According to the point mentioned in the 

letter No.__AT/2023/GMADA/3081, dated 16.05.2023 

of the Technical Advisor, Punjab Government, it 

should be make confirmed by the concerned 

Superintendent Engineer as regards getting 

submitted the Detailed estimate back before 

their office.  
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  If the actual expenditure should 

increase than the administrative approval while 

getting done this work, then it would be 

appropriate to seek amended administrative 

approval pertaining to the same and if it would 

decrease, then the remaining administrative 

approval shall be treated as being surrendered.  

 
  It should be confirmed to get done this 

work as per the prescribed specifications of the 

Punjab Public Works Department/I.S.I. 

 
  This work should be allotted vide tender 

process.  

    Rajeev Kumar Gupta, I.A.S., 

     Chief Administrator, 

Dated: 11.08.2023          GMADA, S.A.S. Nagar 

 
Endst. No.GMADA-Enggn.(H:O)2021/1350 

Dated: 17.08.2023 

 
Copy of the above is being sent to the following 

for information and further action: 
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1. Superintending Engineer (C-1), Electricity 

and Horticulture), GMADA, S.A.S. Nagar. 

2. Chief Accounts Officer, GMADA, S.A.S. Nagar. 

3. It is hereby written to the Divisional 

Engineer (C-3, WS-1, Electricity and 

Horticulture), GMADA, S.A.S. Nagar that 

technical approval of this work may please 

be sought from the competent authority. 

 
Sd/- Divisional Engineer (H.O.) 

GMADA, S.A.S. Nagar. 

CC 

1. Chief Administrator, GMADA, S.A.S. Nagar, 

for the sake of information. 

2. Chief Engineer, GMADA, S.A.S. Nagar, for the 

sake of information. 

 
 
 

Certified to be True Translated Copy 
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Greater Mohali Area Development Authority, 

S.A.S. Nagar, PUDA Bhawan, Sector 62, S.A.S. 

Nagar 

Sd/- 17.8.23 

OFFICE ORDER 

By exercising the authorized powers 1997 

amendments issued by the GMADA as per Section-2 

(Work) Sr.No.1(B) vide letter No.GMADA-

Administration-4-2008-__36-59 dated 03.03.2008, 

an administrative approval of Rs.2837.69 lakhs 

(Rupees Two Thousand Eight Hundred Thirty Seven 

Lacs and Sixy Nine Thousand Only) has been 

granted for widening & upgradation of road from 

Junction 61/62-69/70 (Kumbra Chowk) upto Sector 

Dividing 65/66 (Bawa White House Junction) at 

S.A.S. Nagar, on the following terms and 

conditions:- 

 Description of work Amount of A/A 

(in Lacs) 

1. Civil 1228.60 

2. Public Health 763.39 
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3. Electrical 707.10 

4. Horticulture 138.60 

 Total Amount 2837.69 

 

  Compliance of financial/technical 

instructions/rules should be get confirmed at 

the time of getting done this work. 

 
  The concerned offices should make it 

confirm that arrangement of the expenses of this 

work should be made from the budget of financial 

year 2023-24. 

 
  It should be confirmed that this work 

should be get done only in accordance with the 

instructions issued by the Technical Advisor to 

the Honorary Chief Minister, Punjab from time to 

time. According to the point mentioned in the 

letter No.AT/2023/GMADA/3028, dated 28.04.2023 

of the Technical Advisor, Punjab Government, it 

should be make confirmed by the concerned 

Superintendent Engineer as regards getting 
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submitted the Detailed estimate before their 

office.  

 
  If the actual expenditure should 

increase than the administrative approval while 

getting done this work, then it would be 

appropriate to seek amended administrative 

approval pertaining to the same and if it would 

decrease, then the remaining administrative 

approval shall be treated as being surrendered.  

 
  It should be confirmed to get done this 

work as per the prescribed specifications of 

I.S., PSPCL and PWD (B & R).  

    Rajeev Kumar Gupta, I.A.S., 

 Chief Administrator, 

Dated: 16.06.2023         GMADA, S.A.S. Nagar 

 
Endst. No.GMADA-Enggn.(H:O)2023/1013-18 

Dated: 19.06.2023 

 
Copy of the above is being sent to the following 

for information and further action: 
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1. Superintending Engineer (C-1), Electricity 

and Horticulture), GMADA, S.A.S. Nagar. 

2. Chief Accounts Officer, GMADA, S.A.S. Nagar. 

3. It is hereby written to the Divisional 

Engineer (C-3, WS-1, Electricity and 

Horticulture), GMADA, S.A.S. Nagar that 

technical approval of this work may please 

be sought from the competent authority. 

 
Sd/- Divisional Engineer (H.O.) 

GMADA, S.A.S. Nagar. 

CC 

1. Chief Administrator, GMADA, S.A.S. Nagar, 

for the sake of information. 

2. Chief Engineer, GMADA, S.A.S. Nagar, for the 

sake of information. 

 
 
 

Certified to be True Translated Cop 
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NOTE:-
1. DRAWING NO. 2009/09 DATED 03.06.2009 REVISED

20.06.2013  SUPERCEDES PREVIOUS DRAWING NO.
DTP (S.A.S.NAGAR)2009/09 DATED 03.06.2009
W.R.T. THE OMISSION OF 100'-0" WIDE ROAD
PROPOSED ON WATER PIPE LINE FROM KAJAULI
TO CHANDIGARH  PASSING THROUGH SECTOR -
122 BEING TECHNICALLY NOT FEASIBLE WAS
APPROVED BY THE PUNJAB REGIONAL AND TOWN
PLANNING AND DEVELOPMENT BOARD'S 26 TH
MEETING HELD ON 28.05.2013.

2.  AREA ADJOINING SECTOR 65 HAS BEEN NAMED
AS SECTOR 65-A AS PER THE DECISION TAKEN IN
PUNJAB REGIONAL & TOWN PLANNING &
DEVELOPMENT BOARD'S 27 TH MEETING HELD ON
23.12.2013 VIDE AGENDA ITEM NO. 27.16.

3. DRAWING NO. D.T.P.(SAS NAGAR) 2235/15
DATED 03/07/15 SUPERCEDES THE EARLIER
DRAWING NO.2009/09 DATED 03.06.2009 REVISED
20.06.2013 W.R.T. THE AMENDMENT  OF THE AREA
OF VILLAGE DAYALPUR ALLOTTED FOR
ESTABLISHING NATIONAL INSTITUTE FOR
DISABLED PERSONS, AS APPROVED IN THE
PUNJAB REGIONAL AND TOWN PLANNING AND
DEVELOPMENT BOARD'S 29 TH MEETING HELD ON
DATED 15.04.15 VIDE AGENDA ITEM NO. 29.10.

4. THIS DRAWING HAS BEEN REVISED AS PER THE
CHANGES APPROVED BY THE PUNJAB REGIONAL
& TOWN PLANNING & DEVELOPMENT BOARD IN ITS
32 TH MEETING HELD ON 9/11/2016. THE
APPROVED CHANGES HAVE BEEN INCORPORATED
IN THIS PLAN.
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